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Establishment of BBSSL under the Multi-State Co-operative Societies Act, 2002 

 

1123    # Shri Shambhu Sharan Patel: 

 

Will the Minister of COOPERATION be pleased to state: 

 

(a) whether Government has established Bhartiya Beej Sahakari Samiti Limited (BBSSL)under t

he Multi-State Cooperative Societies Act, 2002; 

(b) if so, the brand under which BBSSL is selling its seeds; 

(c) the number of crops for which seeds have been launched by BBSSL so far; and 

(d) the manner in which BBSSL will distribute its seeds? 

 

ANSWER 

 

THE MINISTER OF COOPERATION 

(SHRI AMIT SHAH) 

 

(a): Yes Sir, Ministry of Cooperation has set up Bhartiya Beej Sahakari Samiti Limited under the 

Multi-State Cooperative Societies (MSCS) Act, 2002 to act as apex organization for production, 

procurement, processing, branding, labelling, packaging, storage, marketing, distribution and 

strategic research & development of quality seeds through various cooperative societies/FPOs and 

other related entities across the country with support from relevant ministries especially Ministry 

of Agriculture and Farmers Welfare, Indian Council for Agricultural Research (ICAR) and 

National Seed Corporation (NSC) through their schemes and agencies. BBSSL carries out 

activities through all types of societies/FPOs/other related entities/ all marketing channels in 

coordination with NSC, ICAR, and State Universities and other Indian / foreign agencies 

concerned with the field. 

 

(b): BBSSL is selling its seeds under brand name ‘Bharat Beej’. 

 

(c): BBSSL has so far launched seeds for 14 major crops under its seed production program, 

including production of quality seeds of cereals, oilseeds, and fodder crops.  

 

(d): BBSSL ensures the distribution of its ‘Bharat Beej’ brand quality seeds through a widespread 

network of cooperative and private distributors. 

 

***** 

 


